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introduced in Parliament for which the 
matter is already under active and urgent 
examination. 

(c) Yes, Sir. 

(d) The Resolutl')n of the Press 
Council regarding amendment of S,ction 5 
of Indian Telegraph Act has been dealt above 
uniler part (b) of the question. Regarding 
Seclion 29, the Law Commission has .been 
requested to review the Indian Telegrarhs 
Act as a whole, and necessary amendment to 
Section 29 of the Act will be included in 

this review. 

Assistance for Drought-Affected Areas of 
Rajasthan 

790. SHRI R. K. BIRLA : 
SHRI BAL RAJ MADHOK : 
SHRI P. L. BARUPAL : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that the Western 
Districts of Rajasthan-Jalore, BJr",er, Iaisal-
mer, Jodhpur, Nagore and Bikaner have 
been faced with drought and uncertain raIn-
fall for the last so many years; 

(b) if so, whether the Central Govern-
ment in consullation with the State Govern-
ment or on their own accord are proposing 
to formulate a priority orienled scheme to 
save these areas from chronio drought; 

(c) if so, the details thereof; and 

(d) if not, the reasons lher<for ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO.OPERHION (SHRI ANNASAHIB 

SHINDE): <a) Yes, Sir. 

(b) to (d). Schems which would ensure 
the permanent development of chronically 
drought affecled areas also provide employ-
ment in the rllral Sector are being formula-
ted. Details are being worked out. 
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